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. Shri Jashvant Mehta: May I know
whether the attention of the Govern-
ment has been drawn to the report
in the Economic Times of 1st Decem-
ber that no more units for scooter
wmanufacture will be licensed? 1Is it
o fact that the Development Council
hLas taken such a decision? How many
applications have Government receiv-
ed? Is it also a fact that due to the
present difficulties of foreign ex-
change position no decision has been
taken? Is there any application in
which no foreign exchange is invloved,
or, if involved, is it to be met by the
foreigner on a collaborator?

Shri Bibudendra Misra: No decision
hss been taken that there will be no
anit.  After the target has been
fixed, it will be decided whether it
can be done by the existing units or
new’ units should come into operation.
So far as the proposals before the
Government are concerned, many of
the applications have said that the
indigenous content will be about 90
W 95 per cent.

Shri Jashvant Mehta: My question
was whether there is any application
which involves no foreign exchange.

Shri Bibudhendra Misra: No.

Shriy Fatehsinhrao Gaekwad: All
varts of quotag are fixed, the Central
-Government quota, the State Gov-
crnment quota and so on. I want to
hnow from the Minister the percent-
age of production available to the
normal consumer,

Shrt Bibudhendra Misra: The Cen-
iral Government quota is only 1,060
out of the total production, and the
State Government quota is ‘much less,
and the rest goes to the normal con-
samer.

Manufacture of Tr and other
Agricultural Implements
.’.’
*632. Shri H. C. Linga Reddy:
Shri P, R. Chakraverti:

Shrimati Savitri Nigam:
Shri. Vishwa Nath Pandey:
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Shri Daliit Singh:
Shri P. H. Bheel:

Will the Minister of Industry be
pleasad to state:

(a) the facilities made available
to manufacture tractors and other
improved agricultural implements in
the country to avoid import of the
same from foreign countries;

(b) the number of tractor and
power tiller manufacturing units so
Zar licensed; and

(c) whether any survey has been
made as to the number of tractors
required in the country and how the
demand is likely to be met?

The Minister of State in the Minis-
stry of Industry (Shri Blbudhendn
Misra): (a) to (c): A statement is
laiqd on the Table of the Housc.

STATEMENT

(a) and (b). Five firms in the pri-
vate sector arc already licensed for
the manufacture of agricultural trac-
tors. Two firms have also been
granted licences for the manufacutre
of power tillers. Six ‘more firms have
been granted letters of intent for the
manufacture of power tillers. Power
driven agricutural implements are
being manufactured in the country by
a number of irms in the large, me-
dium and small-scale sectors.

The Agricultural Tractor Industry
has now been included in the list of
priority industries and it is being
assisted with foreign exchange to the
full extent of the installed capacity.
With this assistance, the production of
agricultural tractors during 1967-68
is expected to increase substantially.

(¢) The demand of  agricultural
tractors by 1970-71 has been assessed
as 40,000 Nos. per annum, The com-
bined capacity of the five units in
the private sector licensed for the
manufacture of agricultural tractors
is 30,000 Nos. per annum. To fill the
gap between the demand and the
capacity already licensed, it is pro-
posed to sct up a public sector prot
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ject for the manufacture of 12,000 Nos.
agricultural tractors per annum with
matching implements coming the
Fourth Five Year Plan

Shri HA C. Linga Reddy: It is
mentioned in the statement that five
firms in the private sector have been
licensed already for the manufacture
of agricultural tractors and two firms
for manufacturing power tillers. May
1 know the names of those firms, when
they were licensed and the state the
at which the manufacture of these
imp'ements is, and the number of
tractors and power tillers that have
been already manufactureq by them?

Shri Bibudhendra Misra: Five
parties have been licensed for trac-
tors: Massey-Ferguson, International

‘Harvester, Hindustan, Escort and
Eicher.

Shri H. C. Linga Reddy: At what
stage is the manufacture of these
implements, and what is the num-
ber of tractors and power tillers

manufactured by them already?

Shri  Bibudhendra  Misra: The
number of tractors manufactured in
the country in 1965-66 was 5, 714, and
this year it is expected that 10,000
will be produced. So far as power
tillers are concerned, the manufacture
is very small negligible.

Shri H. C. Linga Reddy: The
statement says that a public sector
project for the manufacture of 12,000
tractors is under the consideration of
the Government. May I know how
long this proposal of the public sector
project has been under the considera-
tion of the Government, and whether
it will be in a position to manufac-
ture cheap tractors, when it will go
into production, and the estimated
cost?

Shri Bibudhendra Misra: The pro-
ject report from the Czechs will be
received by the end of December, 1966.

Shrimati Savitri Nigam: In view
of the fact that there was a great
demand for the tractors I would
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like to know from the hon. Minister
whether the policy, is to import en-
gines with which these tractors gre
going to be made in such large quan-
tities so that production in these
licensed factories may not be ham-
pered. Has any attempt been made
to reduce the price so that it may
come within the purchasing power n¢
the farmer?

Shri Bibudhendra Misra: The
Minister of Food and Agriculture i3
seized of the problem and they are
thinking of importing some tractors
and some components also....(Inter-
Tuptions.)

Mr. Speaker: She also wants to
know that is contemplated to bring
the prices down so as to be within
the reach of the consumers.

Shri Bibudhendra Misra: The
prices ars higher because production
is low. As it is now one of the prio-
rity industries, foreign exchange has
now been released and so when pro-
duction goes up, we hope prices will
come down.

st farrra qrodn : aivr, wRAY
qE1ET X oY faraor v @ I ferarr &

“To fill the gap between the
demand the capacity already
licensed, it is proposed to set up
a public sector project.”

# ST A § 5 aeE aw
dad A Yy w7 of T w<x & g Wl -
afrs & § sraen anfoa w5 &Y
Y VST AT TEY § W IW 97 QY faAre
*T 78 & 7 fFg A qT a0
9% g I A v fafeam 7 forar
¥, aft &, @ o wF JEF AL F
ey ?

Shri Bibudhendra Misra: The pub-
lic sector project will be located at
Ramnagar near Banaras.

ot werofrr few: Stav i it #gr
ar fis 2edh 8 o o § @y wW wT
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& AT Fii6 T FOIFIT 57§ T TH
afewt A% aravs o $eH AT W gw
Hard § 9y agi 779 & a7 «F | wed
FRE N A wgm g o
AT A TTHT T3 AROW A § 5 ag
“i® ¥ aui fawy & 27 @it AR 43T
f5/E ¢ I9 I Qg I AR IAFT § 7

Shri Bibudhendra Misra: We have
ro knowledge of the black-marketing
in tractors. If it is brought to our
notice or to the notice of the Food
and Agriculture Ministry, it will be
locked into.

Shri P. R. Chakraverty: Couid
the Government indicate the import-
ed content of the tractors which are
manufactured in India?

Shri  Bibudhendra Misra: The
imported content varies from 20 to
40 per cent.

AV A T AR A goA LH
gy
“The demand of agricultural
tractors by 1970-71 has been
assessed as 40,000 Nos. per
annum.”
Afie ot gort 3 F faAHT F v o
A T AE AT § 777 I O @
Sxzm ¥ it femrow ¢ ) for #w & ww
25,000 7Y 27w fomsr fF qa@
ad Tga ¥ I A fArew ey ar &
HAFAT AGAT § (% AT A gq J4r
&7z ¥ ared av faorg frar @ 7
Shri Bibudhendra Misra: It s
an estimate which has beea prepared
by the Food and Agriculture Ministry

and by the Planning Commission. We
will go according to that.

Shri Bade: That is for 1970-71
‘What is today’s demand?

Shri D. Saffjivayya: By 1970-71
it may be 40,000 tractors per year.
Meanwhile the private sector licenses
have been issued to five parties (c
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produce 30,000 tractors. Government
is going to take up a public sector
undertaking in Ramnagar near Vara-
nasi which will produce 12,000. These
will be of lesser a horse power, below
20. They will be useful for small
landholders whom the hon. Member
has in mind.

o fenyie faw @ fggem & w07
32 FFUFT AW i ¥ et & o
¥ ¥ A% 20-22 FOT I AW H A=A
1 A AT &1 W aw A o e
TR § A PR i A Iy § @
dvzdt W WAl ¥ fag a3 § @t & sy
g g fe #ay e & S OF W dwew
Ty & Y fF ar F AT ¥ FIH 67 5
FGifE 1A & FATC G ¥ AT g &
oY a7t 48 qE AN I Ty 9 @y
Cell ‘

Shri Bibudhendra Misra: These
tractors which are to be made in

collaboration with the Czechs have
been tested in their institute. It is
said by the Food and Agriculture

Ministry that they are suitable for
Indian conditions.

st foyfa faw : weaw g, av
SO T AT ALY AT

Mr. Speaker: It is suitable for
Indian conditions, but he wants to
know whether it is suitable for paddy
cultivation.

Shri Bibudbendra Misra: Yes, Sir;
that is what they have said.

Shri Dinen Bhattacharya: May I
know whether it is a fact that the
existing factories that are producing
the contractors are producing tractors
above 20 horse power which are mot
suitable for our coutry and it is found
that a large number of tractors are
lying idle in those tractor factories
because the tractors that are imported
are of a lighter weight and are much
cheaper than the tractors that are
produced here; whether this fact has
been brought to the notice of Govern-
ment and, if so, what is their re-

action?
.
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Shri Bibudhendra Misra: I have re-
plied to that already.

Mr. Speaker: Ycs! he said that
they are going to put up a factory
where they will produce the lighter
ones.

o awarw fag : awETT @ foger
TH agATAT 97 T W TF 60,000
Zaed g Am H Efo ¥ A1 25,000
ATITATH WET 93 7 &, Fdme & fay
9% & A | ATHIT qE IO HIAT
f¥ og A1 & 9 @ 32 T OFT
Afr ¥ F FAEY & 7 37 72w
R @MW, T A g fF 2ol
B ® AT g 2 FOY g v fiw
off fawfa iy 3 aaa ¥ 32 W
w3 H{fw K qform o 7 w7 A
AT AT A1 TFT AT E A
g § 5 e W gg a@en
aaat & f fraa & Q¥ & foame fr
4, 4 T TAT 9z ¥ F fear 2 W
3% fod avr mvar gy & A s
% TR daT A frd & 7

Mr. Speaker:
this information.

.

He wants to impart
Shri Basappa.

Shri Basappa: May I know whether
the Planning Commission some time
back appointed a team of experts
headed by Shri Ajit Prasad Jain re-
garding the agricultural implements
and, if so, whether the recommenda-
tions have been submitted by him
and what action has been taken by
the Government to implement those
recommendations?

Shri Bibudhendra Misra: That is a
question for the Ministry of Food and
Agriculture to answer. We have no
knowledge of it.

Shri Basappa: It s
agricultural implements.

about the

Mr. Speaker: He has not got the
reply ready now.

Shri Shivaji Rao S. Desmukh: May
1 lmow whether it has ever occurred
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to the Government that the only type
of small machinery that will be suit-
able for Indian cultivation, particu-
larly for paddy cultivation m
wet type of lands is the Japanese
type of machinery and that the heavy
type of machinery which would be
required for the drier type of lands
or dry cultivation at a cheaper cost
could only be manufactured with the
collaboration of rupee payment coun-
tries in the public sector? So, instead
of splitting up the 30,000 licences
among five hard currency areas, what
prevents the Governmeit from esta-
blishing a large single public sector
factory with a capacity to manufac-
ture 50,000 tractors in the public
sector on rupee poyment callaboration?

The Minister of Industry (Shri D.
Sanjivayya): After all, 40,000 tractors
are required as estimated by the Plan-
ning Commiission, and it is not as
though we have given f{resh licences
to anybody in the private sector.
These flve manufacturers are already
their in the field and they have been
asked to expand. They are producing
higher horse power tractors and when
we wanted the smaller tractors with
Czech collaboration, the Czech Govern-
ment is giving us some credit. Therc-
fore we have taken up this project

! TWRAE TIXW ¢ AW RIRET,
77 AT Ty # S T wT w R
¥ qraar Ear g fr oaw w1 A% 97
AT T A IAH AR O &Y A
st ot Aved Al T FAT IAET A
Fra g w7 I A0E F TRE T
fagw} ¥ @y Frwa g, I A
% & 07 I FF A1 wery § P e
sy g ?

Shri D. Sanjivayya: My colleagut
has already answered that deta:icd
project reports will be made available
towards the cnd ofs«this year. It is
only after that we will be able to say
when exactly the factories will go into
production, what will be the price
structure and other details.
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Shrimati Ramdulari 8inha: May I
know whether rig machinery is also
imported from outside countries and
whether there is any proposal to

facture rig hinery locally in
view of the great demand for it due
to the drought conditions prevailing
in various parts of the country?

Shri D. Sanjivayya: It has nothing
to do with this question.

Mr, Speaker: Yes. Mr. Siddhanti.

st @ada fag fagrat : w1 a@TC
N qg qar § fF aga ¥ qF Wi A
R AN ¥ Ay Tyl gy e
gt & fawraw g ooa 3 aga &
wRN sarAl A, @ PF frerae g 9%
TTERTE O § | AT Y @ .
g ety & | FqT FHTT KA AaTAY BT
G 37 ¥ srafiya v

Shri D. SBanjivayya: We are only
concerned with the manufacture of
tractors, With regard to the allotment
to various people like ex-servicemen,
etc., that is the function of the Food
and Agriculture Ministry in collabora-
tion with State Governments,

Shri Vimla Deshmukh: Some
demonstration in rice cultivation was
held in Kashmir with the help of
Japanese experts and they were using
some special implements in the de-
monstration. Will the Government ex-
amine whether those implements will
be usefu) to the small Indian farmers
and if so, will Government try te
manufacture those implements here
and supply them to the farmers?

Shri D. Sanjivayya: Therc seems to
be some misunderstanding with regard
to small tractors. Probably hon. mem-
bers means by that our tillers which
are being produced in collaboration
with Japan, one unit of which has
already gone into production,

Mr. Speaker: Next question.
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Sale of adulterated articles by Khadi
Gramodyog Bhavan, New Delbl

+
*638. S8hri Madhu Limaye:
8hri Kishen Pattnayak

Will the Minister of Commerce be
plpased to refer to the reply given to
Starred Question No. 539 on the 18th
August, 1966 and state:

(a) whether the Manager of the
Khadi Gramodyog Bhavan, New Delhi,
who was implicated in a charge of
selling adulterated honey has since
been dismissedjsuspended|itransfer-
red/demotedjor punished in any
other way; and

(b) whether it is a fact that these
Bhandars sell adulterated articles.
under quality goods, use old measures
and weights and mislead the public by
selling 25 match-sticks with a band-
roll of 50 pasted to the match-box and
also indulge in similar other activities?

The Minister of Commerce (Shri
Manubhai Shah): (a) and (b). A
statement is laid on the Table of the
House.

STATEMENT

(a) As stated in  answer to
Unstarred Question No. 2260 on the
12th August, 1966, the prosecution of
the Khadi Gramodyog Bhavan, New
Delhi launched by the New Delhi
Municipal Committee under the Pre-
vention of Food Adulteration Act is
pending in a Court of Law. The ques-
tion of punishment to be awarded to
the Manager of tli Bhavan or anv
other persons found responsible for
any breach can appropriutely be con-
sidered only in the light of the Court's
judgement after it has been  pro-
nounced.

(b) No case of sale of adulterated
articles or under quality goods in any
Bhandar run by the Khadi and Village
Industries Commission has come to
notice except the allegation of salc
of sub-standard honey in the Khagi





